CENTRAL ADMINISTRATIVE 'TRIBUNAL
FRINCIFAL BENCH, NEW DELH

0.A.N0.2505/2002
Wednesday, this the 25th day of Septembeir, 2002

Hon’ble 3hirl Justice V.5.8ggarwal, Chalirman
Hon’ble Shri B.H.50m, V1be Chairman (&)

1. Suresh Kumar s/0 Shirl Babu
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(By Advocate: Shri M.K.Gaur)
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Horthers Rallway
Biksner Division, Bikaner (Raj.)
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